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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Civil Appeal Nos.7814-7817 of 2004

COW SSI ONER OF CENTRAL EXCI SE, HYDERABAD
Appel I ant ('s)

VERSUS

M S. ALDEC CORPCRATI ON & ORS.
Respondent (s)

[Heard by Hon'ble B.P. Singh and S.H Kapadia, JJ.)

Date : 26/09/2005 These Appeals were called on for judgenent today.

For Petitioner (s) M. P. Parneswaran, Adv.

For Respondent (s) M. K R Sasiprabhu, Adv.

Hon’ bl e M. Justi ce S. H. Kapadia sitting in Court

pr onounced the judgenent of t he Bench conpri si ng Hon’ bl e M.

Justice B.P. Singh and Hi s Lordship.

The civil appeals are dism ssed with no orders as to costs.

[ T.1. Rajput ] [ V.P. Tyagi ]

Court Master Court Master



[ Signed reportable judgenent is placed on the file]



